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ADVERTISEMENT

Subject:- Invitation of application for one (1) post of Whole Time Member in the Insolvency and
Bankruptcy Board of India established under the Insolvency and Bankruptcy Code, 2016.

1. Applications are invited for one (1) post of Whole Time Member in the Insolvency and Bankruptcy
Board of India, a statutory body established under the Insolvency and Bankruptcy Code (IBC), 2016.

2. The Whole Time Member shall be the person of ability, integrity and standing, who has shown
capacity in dealing with problems relating to insolvency or bankruptcy and have special knowledge and
experience in the field of Law, Finance, Economics, Accountancy or Administration.

3. The Whole Time Member shall have an option to receive pay as admissible to an Additional
Secretary to the Government of India or Consolidated salary of Rs.5,00,000/- per month.

4. The terms and conditions of service of the Whole Time Member shall be regulated by the
Insolvency and Bankruptcy Board of India (Salary, Allowances and other Terms and Conditions of
Services of Whole Time Member and Members) Rules, 2016, as amended from time to time (available
on the website www.ibbi.gov.in and www.mca.gov.in).

5. The term of office of the Whole Time Member shall be upto the period of 5 years or till the attaining
of age of sixty five years whichever is earlier.

6. The application in respect of the eligible officers/eminent qualified persons, who are interested and
can be spared in the event of selection may be forwarded, duly verified/countersigned by the Head
of Department (Wherever applicable) along with the following documents:-

(i) Attested photocopies of last 5 years complete Annual Performance Appraisal Report (APAR)
dossiers

(ii) Integrity Certificate

(ili) Vigilance Clearance including certification that no disciplinary proceeding(s) or criminal
proceeding(s) are either pending or contemplated against the officer concerned.

(iv) List of major/minor penalties, if any, imposed on the candidate during the last 10 years/No Penalty
Certificate

7. The applications of candidates received without the APAR dossier (wherever applicable) or
which does not contain the complete information or received after the due date shall not be entertained.
The candidate who volunteers to be considered will not be allowed to withdraw his name later.

8. In the case where documents indicated in Para 6 are not applicable, applications should be
accompanied by duly authenticated documents in support of the applicant’s eligibility.

9. The appointment shall be made by the Central Government on recommendation of the Selection
Committee as provided under Section 189(3) of the Insolvency and Bankruptcy Code, 2016.

10. Application in the proforma annexed herewith along with supporting documents should be
forwarded through proper channel (wherever applicable) so as to reach the undersigned in the Ministry
of Corporate Affairs, Work Hall No.13049, A Wing, 3rd Floor, Kartavya Bhawan-01, Dr. Rajendra
Prasad Road, New Delhi-110001 within 6 weeks of the publication of advertisement for the said post
in the Employment News.

. ] T
(Anil C. Kandpal)
Under Secretary to the Govt. of India




Continued from page 30

Sl. No.5
Post Code - S-1 (Non-S&T)
Name of the post A Office Attendant (S-1)
Pay Matrix Level # Level 1 (Rs. 18000-56900)
Age Limit (Max.) > : For appointment on direct recruitment basis 30 years (Relaxation as per Govt. of India rules)
No. of post : | **03(0BC-02, SC-01) | » 01(0BC) - STPI - Bengaluru
z > 01 (OBC)- STPI-Noida
: > 01 (SC) - STPI-Noida
Mode of recruitment : | Direct Recruitment basis.

Essential Qualifications:
For Direct Recruit:
. Matriculate or equivalent.
Desirable: Knowledge of typing, computer and operating photocopying/ fax machine/ Tea Coffee maker etc.

F"‘Note: Out of the total 07 vacancies mentioned in Sl. No. 3,4 & 5, 03 vacancies are reserved for PH (02-VH & 01-MD)

How to apply:

Candidatgs meeting the above eligibility requirements may apply online at website www.stpi.in. No other mode of application shall be accepted. Candidate may kindly assure
to fill online application properly and should complete all essential steps of online application. Persons working in Central/ State Government/PSUs/Autonomous organizations
may submit a copy of NOC issued from their organization at the time of applying online. Only completed filled online applications shall be considered for furthe:
process of recruitment. :

Application Fee: Candidate has to pay an application fee of Rs. 500/- (Rupees five hundred only) per application. The mode and process of payment shall be specified in the
online application portal. No fee is required to be paid by female candidates and candidates belonging to SC/ ST/ PH category. Fee once paid shall not be refunded.

Selection process: Selection for the above posts shall be as follows:

[ Sl. No. Name of the post(s) Pay Matrix Level " Mode of Selection
1 Administrative Officer (A-V) Level 7 (Rs. 44900-142400) Written examination.
2 Member Technical Support Staff (MTSS) ES-V Level 6 (Rs. 35400-112400) Written examination.
< Member Technical Support Staff (MTSS) ES-IV Level 5 (Rs. 29200-92300) Written examination.
4. Assistant (A-ll) Level 4 (Rs. 25500-81100) Written examination.
5. Office Attendant (S-1) Level 1 (Rs. 18000-56900) Written examination & Skill Test

Only the completed online applications by the last date of receipt of online application shall be considered for screening and only screened-in candidates shall be called for Written
examination. Candidate qualified in written examination shall be offered appointment according to merit.
Last Date of receipt of online applications: Within 45 days of the publication of this advertisement in the Employment News.

for submission of online application, Last/Closing Date of Receipt of Online Application, written examination syllabus, examination center, etc. the candidates may
refer to STPI website www.stpi.in). e EN 22/55

(For information on Essential Qualification and Experience, how to apply, Application Fee, General Terms and Conditions, Screening/Selection Criteria, Opening date

% Rashtriya Military School Dholpur (Raj.)-328028

Mob. No. : Principal : 9413310842, Administrative Officer : 9413310843
E-mail : informsdholpur@gmail.com & principalrmsd@gmail.com
REQUIRE TEACHERS FOR HR/ SR SEC SCHOOL

1. Contractual Basis :-

Ser. Nai};2 of the post No. Qualification Age
No. consolidated of Essential Desirable Limit
package per Post
month (in Rs.) .
1. Master Gazetted 02 Post-Graduation in English with B.Ed | ® . Three years experience of teaching
Applications ~ are (PGT) (English) from a recognized University. in Higher Secondary/ Senior Secondary Not
e § (Rs. 30,000/-) : . Classes. more
2. Assistant Master 01 Graduation with SST with B.Ed from | ® Graduation with at least two of the | than 40
(TGT) 85T recognized University. subjects i.e. History/Political/Economics/ years
(Rs. 20,000/-) Geography/ Hindi/Sanskrit
2. Application with self-attested complete education documents in written/ typed on plain paper or through e-mail giving all prescribed
details may be sent to “Principal, Rashtriya Military School, Dholpur (Raj)-328028 within 07 days from the date of publication of this

advertisement at above address. The dates for written test and interview/ Teaching Practice will be intimated through e-mail/ telephonically.
EN 22/54

F. No. A-12011/6/2023-S.0(E-VII)1/258156/2026 R
Government of India/ Ministry of Jal Shakti
Deptt. of Water Resources, RD & GR

Central Water Commission

(Establishment-VIl Section)
Sewa Bhawan, Room No. 528 (N), R.K. Puram, New Delhi - 110066.
| VACANCY NOTICE
Central Water Commission, New Delhi invites application in prescribed proforma from eligible candidate to fill up 01 post of Storekeeper, in Pay Level-4
(Rs. 25,500~ 81,100) Non- Ministerial in the Office of Central Water Commission located in Delhi on deputation or absorption basis. The vacancy circular.|
along with proforma for application and other details are available on the website of Central Water Commission i.e. httpsi/icwe.gov.in/recruitment.
Interested eligible officers/candidates may send their applications in the prescribed proforma along with requisite documents through proper channel to

the undersigned within 60 days from the date of publication of this Vacancy Notice in the Employment News/Rozgar Samachar. {Nisha Gupta)
: Under Secretary
: * Tele: 011-29583287/29583534

\ EN 22/39 estt?@nic.in |

National Informatics Centre

RECES- Ministry of Electronics & Information Technology, Government of India
A-Block, CGO Complex, Lodhi Road, New Delhi-110003

Advertisement No.: NIC/STA/2026/2
With reference to the earlier advertisement No, NIC/STA/2026/2, National Informatics Centre (NIC) invites online applications from interested candidates for direct recruitment to the post
of Scientific/Technical Assistant-‘A’ (Group ‘B’, Non-Gazetted S&T post) in Pay Level-6 (35400 -112400).
2. Candidates possessing the essential educational qualification and valid GATE Scores for the year 2024/2025/2026 in the following disciplines are eligible to apply:
(i) Computer Science and Information Technology (CS); (ii) Electronics & Communication Engineering (EC); and (iii) Data Science and Artificial Intelligence (DA).
3. The detailed advertisement will be available on NIC website https:/frecruitment.nic.in
4. NIC reserves the right to medify/cancel the recruitment process without assigning any reason.
5. Any further information/corrigendum/addendum would be uploaded only on the NIC recruitment website. .
CBC 06106/11/0003/2627 5 EN 22/78



Highlight

Highlight

Highlight


Annexure I

FORMAT OF APPLICATION FOR THE POST OF WHOLE TIME MEMBER IN THE

INSLOVENCY AND BANKRUPTCY BOARD OF INDIA

[Name in Full (IN BLOCK]
LETTERS)

Attested copy of
passport size
photograph to be pasted

Post applied for:

Date of Birth (valid|
documentary proof to be
enclosed)

Father’s Name

'Whether SC/ST/OBC
(Attested copy of the relevant
certificate to be attached)

Correspondence Address
(Including Telephone
[Number/Fax

[Number)

Mobile No (mandatory)

Email id (mandatory)

Permanent Address
(Including  Telephone/Fax
[Number)

10.

Present Occupation/
Profession/ Service




11.

Professional
income/emoluments for the
last three years (give year-
wise details)

12. [Educational Qualifications in the reverse chronological order:
(Attested copies of Degree/Diploma to be attached)
[Name of University/|Degree[Year Percentage|Academic [Subject/
Equivalent Institution of of Distinction [Specialisation
Passing Marks
Obtained
13.|State the relevant eligibility criteria in para 2 of the
advertisement, which is satisfied by the
Applicant.
14. |Details of present and previous employment in reverse chronological order in format given
below (please attach supporting documents):
[Name and address of|Designation|Whether Period of[Nature of
employer , scale offregular/deputation/|service duty/experience
pay ad-hoc
including
present pay.

From To




15.

Any other special qualification(s) or experience or
publication to the applicant’s credit including
experience in dealing with advertisement.

(Attach separate sheet, if required)

16.

Period or notice required for joining the post

17. |Whether any criminal/civil case pending before any[Yes/No (please furnish the details in
court of India or abroad separate sheet if any case is
pending)
18. |Name, Address, mobile no and email id of two

references in responsible positions (Not being relatives)
in case of candidates not in Government Service

It is certified that the information furnished above is correct and true to the best of my
knowledge. In the event of my selection, I shall abide by the terms and conditions of services
attached to the post as and when framed by the Government.

Place:-

Date:-

(Signature)

Name:

Enclosures:-







Annexure 11

(Certificate to be furnished by the Employer/Head of office/Forwarding authority)

Certified that the particulars furnished by are correct
and he/she possesses educational qualifications and experience mentioned in vacancy
circular. It is also certified that:-

ii. His/her integrity is certified.

iii. His/her APAR dossier in original is enclosed/photocopies of the APAR for the last five
years duly attested by an officer of the rank of Under Secretary to the Govt. of India or above,
are enclosed.

iv. “No major/minor penalty has been imposed on him/her during the last ten years.”

v. A list of major/minor penalties imposed on him/her last ten years is enclosed.

Signature
Name and Designation

Tel. No.

Office Seal

Place:
Date:
List of enclosures:

kv =

(Strike out which is not applicable)
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